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Increase in the rate of educated unemployvment

1209. SHRI T.K. RANGARAJAN : Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state :

(a)  whether there has been an increase in the rate of educated unemployment

in the year 2011;
(b)  if so, by what percentage;

{c) the number of jobs that have been created in the last year against the

existing rate of educated unemployment and the addition to the labour force; and

(d) the measures taken to remedy the situation?

THE MINISTER OF LABOUR AND EMPLOYMENT (SHRI MAT LIKARIJUN
KHARGE) : (a) and (b) Reliable estimates of employment and unemployment are
obtained through quinquennial labour force surveys conducted by National Sample
Survey Office. Last such survey was conducted during 2009-10. As per results of the
two most recent surveys, details of unemployment rates on usual status basis among

the educated persons (secondary and above) of age 15 years and above are given below:

Population Segment 2004-05 2009-10
Rural Male 4.4 35
Rural Female 15.2 11.8
Urban Male 51 36
Urban Female 156 12.2

{(c) Employment estimated on usual status basis has increased from 459.10
millionin 2004-05 to 465.48 million in 2009-10, creating an additional employment of
6.4 million. During the same peniod, labour force has increased from 469 .94 million to
474 98 million, creating an addition of 5.04 million to the labour force.

(d) Govemment of India has been making constant efforts through normal
growth process and implementing various employment generation programmes, such
as, Swarana Jayanti Shahari Rozgar Yojana (SISRY); Prime Minister’s Employment
Generation Programme (PMEGP); Swarnajayanti Gram Swarozgar Yojana (SGSY)
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and Mahatma Gandhi National Rural Employment Guarantee Act (MGINREGA) besides
entrepreneurial development programmes run by the Ministry of Micro, Small &

Medium Enterprises.
Fatal accidents in factories

1210. DR. PRABHAKAR KORE : Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

(a)  whetheritis a fact that fatal accidents and other accidents in factones are

on the rise in the country;

(b)  if so, whether Government has received any report of such incidents in

the last three years;
(c) if so, the year-wise and State-wise details thereof;

(d) whether Government has taken any measure to ensure safety of workers

in sites; and
(¢) ifso, the details thereof?

THE MINISTER OF LABOUR AND EMPLOYMENT (SHRI MATILIKARJUN
KHARGE) : (a)to (c) As per the available information the fatal and non-fatal injuries
are showing a declining trend. The data of fatal and non-fatal injuries for the overall
country for the year 2009, 2010 and 2011 is given in the Statement-I (See below). As
per the data received from the Chief Inspector of Factories of the States/Union
Terntories, the details of fatal and non-fatal injuries State-wise for the year 2009, 2010
and 2011 1s given in the Statement-11 (See below).

(d)and (e) Yes, the Government of India has framed a comprehensive legislation
i.e. the Factonies Act, 1948, for taking care of the occupational safety, health & welfare
i1ssues of the workers employed in factones. The Act has provisions related to hazardous
processes, working hours, penal provisions etc. and the Rules prescribed there under
are sufficient to ensure safety of the workers as far as the manufacturing sector is

concerned.

The Ministry of Labour & Employment had declared the National Policy on
Safety, Health and Environmeni af Workplace. The purpose of this Policy 1s to establish
apreventive safety and health culture in the country through elimination of the incidents



